





272

(xii) the entry « 1896 VIII The Inland
Bonded Warehouses Act, 1896. Ditto » ghall be
inserted immediately below the entry ‘1894 IX The
Prisons Act, 1894. Ditto b

(xiv) the entry 1918 IL The Cinematograph
Act, 1918. Ditto % ghall be inserted immediately
below the entry 1917 XVIIT The Post Office Cash
Certificates Act, 1917. Ditto .

(av) the entry « 1920 XXIIT The Indian
Rifles Act, 1920. Ditto ” shall be inserted
immediately below the entry ‘1920 XV The Indian
Red Cross Societies Act, 1920. The whole .

(wvi) the entry «« 1923 VI The Cantonments
( House ‘Accommodation ) Act, 1923. Ditto ” shall
be inserted immediately below the entry * 1923 IV
The Indian Mines Act, 1923. Ditto .

(avii) the entry « 1923 VII The Indian Naval
Armament Act, 1923. Ditto > shall be inserted
immediately below the entry ¢ 1923 VI The
Cantonments ( House Accommodation ) Act, 1923.
Ditto .

(aviit) the entry ¢ 1923 XIX The Indian
Official Secrets Act, 1923. Ditto ’ shall be inserted
immediately below the entry ¢ 1923 VIII The
Workmen’s Compensation Act, 1923. Ditto .

(zix) the entry 1924 IT The Cantonments
Act, 1924. Ditto »" shall be inserted immediately
below the entry 1923 XLII The Mussalman Wakf
Act, 1923. Ditto .

(wx) the entry « 1932 XII the Foreign Rela-
tions Act, 1932. Ditto ** shall be inserted immedia-
tely below the entry ¢ 1931 XXITI the Indian
Press ( Emergency Powers ) Act, 1931. Ditto .

(wwi) the entry « 1933 XVII The Indian
Wireless Telegraphy Act, 1933. Ditto * shall be
inserted :mmediately below the entry ¢ 1932 XXIII

The Criminal Law Amendment Act, 1932. Ditto ”.

(zwii) the entry « 1936 XIV The Geneva
Convention Tmplementing Act, 1936. Ditto » ghall

be inserted immediately below the entry 1936V
The Decrees and Orders Validating Act, 1936.

Ditto 7.
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